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Will the Minister of RURAL DEVELOPMENT be pleased to state:

(a) whether the Swajaldhara Yojana is not proving beneficial due to rampant corruption; 

(b) if so, the reaction of the Government thereto; 

(c) the usual time taken in sanctioning the scheme; 

(d) the details of areas where the said scheme has been implemented, State-wise; and 

(e) the details of progress made during the current financial year?

Answer

MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT (SHRI A. NARENDRA) 

(a) & (b) No, Sir. No specific complaints of corruption in implementation of Swajaldhara have been received in the Department of
Drinking Water Supply, Ministry of Rural Development. Rural drinking water being a State subject, the State Governments are
primarily responsible for ensuring proper implementation of the Swajaldhara Scheme. Vigilance and Monitoring Committees at State
and district levels already exist to ensure proper utilization of the funds. The State Vigilance & Monitoring Committees are headed by
the Minister, Rural Development of the concerned State with four Lok Sabha MPs, one Rajya Sabha MP and five MLAs as members.
The District Vigilance & Monitoring Committees are headed by Member of Parliament elected from the District with MPs, MLAs of the
district as members. 

(c) Funds under Swajaldhara are allocated to the States every year as per the inter state Accelerated Rural Water Supply Programme
(ARWSP) allocation ratio fixed for the year. The States then make district-wise allocations and consider specific proposals at District
Water and Sanitation Committee (DWSC) / State Water and Sanitation Mission (SWSM) level and approve them in conformity with
Swajaldhara Guidelines. Details of proposals received and cleared by the DWSC / SWSM in States are not maintained by
Government of India. 

(d) The list of districts where Swajaldhara Scheme has been implemented is annexed. 

(e) So far, Rs. 80.14 crores have been released as 1st installment for projects of 2005- 06 in six States, namely, Gujarat, Haryana,
Himachal Pradesh, Jammu & Kashmir, Madhya Pradesh and Rajasthan. 

Annexure referred to in reply to Part (d) of the Lok Sabha Unstarred Question No. 1544 due for reply on 02.12.2005 

List of Districts Covered under Swajaldhara Scheme 

Andhra Pradesh − Adilabad, Anantapur, Chittoor, Cuddapah, East Godavari, Guntur, Karimnagar, Khammam, Krishna, Kurnool,
Mahabubnagar, Medak, Nalgonda, Nizamabad, Rangareddy, Srikakulam, Visakhapatnam, Vizianagaram, Warangal, West Godavari.

Assam − Barpeta, Bongaigaon, Cachar, Darrang, Goalpara, Golaghat, Hailkandi, Kamrup, Karimganj, Morigaon, Nagaon, Nalbari,
Sivasagar, Tinsukia. 

Chhatisgarh − Bilaspur, Dantewada, Dhamtari, Jagdalpur, Janjgir Champa, Jashpur, Kawardha, Korba, Korea, Mahasamund,
Raigarh, Raipur, Rajnandgaon, Surguja. Dadar & Nagar Haveli 

Gujarat − Ahmedabad, Anand, Banaskantha, Bharuch, Bhavnagar, Junagadh, Kheda, Narmada, Panchmahal, Patan, Sabarkantha,
Vadodara, Valsad. 

Haryana − Ambala, Faridabad, Jhajjar, Kaithal, Kurukshetra, Mahendragarh, Panchakula, Rewari, Rohtak, Sonipat. 

Himachal Pradesh − Bilaspur, Chamba, Hamirpur, Kangra, Kullu, Mandi, Shimla, Sirmour, Solan. 

Karnataka − Bangalore (R), Bagalkote, Bangalore (U), Belgaum, Bellary, Bidar, Bijapur, C.R.Nagar, Chickmagalur, Chitradurga,



Davanagere, Dharwad, Gadag, Gulbarga, Hassan, Haveri, Kodagu, Kolar, Koppal, Mandya, Raichur, Shimoga, Tumkur, Udupi, Uttara
Kannada. 

Kerala − Alappuzha, Ernakulam, Idukki, Kannur, Kasargode, Kottayam, Kozhikode, Malappuram, Palakkad, Thiruvananthapuram,
Thrissur, Wayanadu. 

Madhya Pradesh − Balaghat, Barwani, Betul, Bhopal, Chindwara, Datia, Dewas, Dhar, Guna, Gwalior, Harda, Jabalpur, Jhabua,
Katni, Khargone, Mandla, Mandsour, Narsinghpur, Neemach, Raisen, Rajgarh, Ratlam, Satna, Seoni, Shahdol, Shajapur, Sidhi,
Tikamgarh, Ujjain, Vidisha. 

Maharashtra − Ahmednagar, Aurangabad, Beed, Buldhana, Gadchiroli, Hingoli, Jalgaon, Jalna, Kolhapur, Latur, Nagpur, Nandurbar,
Nashik, Osmanabad, Parbhani, Pune, Ratnagiri, Sangli, Satara, Sindhudurg, Solapur, Thane, Wardha, Yavatmal. 

Orissa − Angul, Balasore, Bargarh, Bhadrak, Bollangir, Boudh, Cuttack, Dhenkaanal, Gajapati, Ganjam, Jajpur, Jharsuguda,
Kallahandi, Kandhamall, Kendrapara, Keonjhar, Khurda, Koraput, Malkangiri, Mayurbhanj, Nawarangpur, Nayagarh, Puri, Rayagada,
Sammbalpur, Sonepur, Sundergarh, Deogarh, Jagatsinghpur, Nuapara, Phulbani. 

Rajasthan − Banswara, Bharatpur, Bhilwara, Bundi, Chittorgarh, Dausa, Dungarpur, Hanumangarh, Jaipur, Jaisalmer, Jalore,
Jhalawar, Jodhpur, Karauli, Kota, Nagaur, Pali, Rajsamund, S. Madhopur, Sikar, Sirohi, Tonk, Udaipur, Alwar, Baran, Barmer, Churu,
Ganganagar. 

Tamil Nadu − Coimbatore, Cuddalore, Dharmapuri, Dindigul, Erode, Kanchipuram, Kanyakumari, Karur, Krishnagiri, Madurai,
Nagapattinam, Namakkal, Nilgiris, Perambalur, Puddukottai, Ramanathapuram, Selam, Sivaganga, Thanjavur, Theni, Thirunelveli,
Thiruvallur, Thiruvannamalai, Thiruvarur, Thoothukudi (Tuticorin), Tiruchirapalli, Vellore, Villupuram, Virudhunagar. 

Uttar Pradesh − Agra, Aligarh, Allahabad, Ambedkarnagar, Auriya, Azamgarh, Badaun, Bagpat, Bahraich, Balia, Balrampur, Banda,
Barabanki, Bareilly, Basti, Bhadohi, Bijnor, Bulandshar, Chandauli, Chitrakoot, Deoria, Etah, Etawah, Faizabad, Farukkhabad,
Fatehpur, Firozabad, Gautam Budh Nagar, Ghaziabad, Ghazipur, Gonda, Gorakhpur, Hamirpur, Hardoi, Hathras, J Phoole Nagar,
Jalaun, Jaunpur, Jhansi, Kannauj, Kanpur Dehat, Kanpur Nagar, Kaushambhi, Lakhimpur Kheri, Lalitpur, Lucknow, Maharajganj,
Mahoba, Mainpurri, Mathura, Mau, Meerut, Mirzapur, Moradabad, Muzaffarnagar, Padrouna, Patapgarrh, Pilibhit, Raebareli, Rampur,
Saharanpur, Sant Kabir Nagar, Shahjahanpur, Shrawasti, Siddarth Nagar, Sitapur, Sonebhadra, Sultanpur, Unnao, Varanasi 

West Bengal − Burdhman, Coochbehar, Dakshin Dinajpur, Hooghly, Howrah, Jalpaiguri, Malda, Murshidabad, Nandia, Paschim
Medinipur, Purullia, South 24 Parganas, Purba Medinipur, Darjiling, Uttar Dinajppur 

Uttranchal − Dehradun, Almora, Chamoli, Champawat, Nainital, Pauri, Pithoragarh, Rudraprayag, Tehri, Uttarkashi, Haridwar 

Nagaland − Dimapur, , Tuensang, Zunheboto. 

Tripura − North Tripura, Dhalai, West Tripura, South Tripura. 

Jharkhand − Ranchi, Gumla, Simdega, Lohardaga, East Singhbhum, West Singhbhum, Saralkela, Daltonganj, Garhwa, Latehar,
Hazaribag, Kodarma, Chatra, Bokaro, Giridih, Dumka, Sahebganj, Pakur, Jamtara, Deoghar, Godda 

Jammu & Kashmir − Anatnagh, Baramulla, Budgam, Doda, Jammu, Kargil, Kathua, Kupwara, Leh, Poonch, Pulwama, Rajouri,
Srinagar, Udhampur. 

Arunachal Pradesh − Upper Subansiri, Upper Siang, Tirap, Lower Subansiri, Tawang, West Kameng, East Kameng, Papumpare,
K/Kumey, West Siang, East Siang, Upper D/Valley, Lower D/Valley, Lohit, Changlang. 

Punjab − Amritsar, Bathinda, Fatehgarh Saheb, Firozepur, Hoshiarpur, Jalandhar, Kapurthala, Moga, Patiala, Ropar, Sangrur. 

Bihar − Patna, Vaishali, East Champaran, Bhagalpur, Siwan 

Meghalaya − East Khasi Hills, West Khasi Hills, Jantia Hills, East Garo Hills, West Garo Hills, South Garo Hills. 

Mizoram − Saiha, Serchip, Mamit. 

Sikkim − North Sikkim, Gangtok, South District, Sikkim West. 
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